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of netifienrtion no,659(F.N0,404/193/74~17CC) da
rent of Tdia in the Department of Heverme and
ment hereby authorises S/ﬁhn J.M.Bhattacharjee ah
Officers of the Central Govermment, to exercise
Officers under the said Let.

2, T™is Hotifieation shall core into force w
s/sm-i J M, Bhattacharjee and S.E.De teke over cha
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The Manager,
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hd S.K.De, being Gazetted
he powers of Tax Recovery

jth effect fron the dates
rge os Tax Recovery Officers,

54/
hriln tararen)
he Govt, of India

2e All Directors of Inspections

3. The Corptroller and fnditor Genersl of India,

4, The Chief Sccretary to the Govt, of Assap, Ga
Negaland, ¥ohira/Manipur, Frphel/Tripura, Ager

_ Ttenegar/Mizorer, Aizwal,

5, The Zonal Accounts Officer ", I,T.Deptt,, Shill

6, Te Cormissionér of Income—tax, Horth Bastern

T. Bulletin Section.

8, The Joint Secretary and Iegal hdviser, Minis

9, Guard File, . :
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GOVERMMENTT OF DNDIA
DEPARTMEINT OF REVEIE AND DA ING
HHHI NN

M= DELFI: T°E 16th June, 1977,

NOTIFICATION
[ TCOVE-TX) )

N, 1824 (F, N0, 404/127/77=1TCC) ¢ In pursuance of eub-¢leuse (1ii) of clause
(44) of section 2 of the Insormewtax Act, 1961 (43 of 1961) and in supersession o °
of motifiention no,E50(F.N0.404/193/74-1T0C) dated 26,8,1974 of the Governe

ment of India in fhe Department of Reverme and Insupance the Cemrtral Goverm»
ment hereby authorises §/shri J.M.Bhatiacharjee and S.EDe, being Gezetled
Officers of the Central Govermment, o exercise the powers of Tox Becovery
Officers under the said Aet,

2, Tis Notification shell core inte force with effect from the dat?s
S/shri J.MBhettacharjee and S.K,De teke over chargg as Inx Recovery Officerse
8/~

(H. Venkataraman) )
Deputy Secretary to the Govrt, of India
To
Govermment of India Press,
New Delhi,

Copy forwarced tos- .

1, 211 Comrissioners of Incone~tax.
2, 411 Directors of Ingpection, .

3, The Corptroller and Auditor General of India, New Delli. _
4, The Chief Seoretary to the Govi, of Assan, Gauhadi/Meghalays, hillong/
Megaland, Fohirm/Maripur, Irpbel/Tripura, Agartale/Arunachel Pradesh,

_ Ttanagar/Mizorem, Aizwel, :
5, e Zomal Accounts Officer’, I.T.Deptt., Shillcng.
6, The Corrissioner of Tnsone~tax, North Eastern Region, Shillong,
7. Bulletin Section, - : .
8. The Joint Secretary and legal Adviser, Mimistry of law, New Delhi,
9, Guard File, :

(B, Venlmteraman)
Deputy Secretary to the Govt, of Indie
AUTZCRISED FOR ISSUE -

(Miss@ita rriplani) N0, 0C/1T06,/1761 /423 /RSP/TT.
Adsistont Director
DIRGCTOR.TT OF DISERCTION(RSAD).
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70 OE PUBLISED I PART IT SECTICN 3(ii) OF TE GLZRTIS OF TIDIA

GOVERIMENT OF DDIA
DEPARTMENT OF REVENUE AMD BANIING
FAIIAINSRK

NEY DELFI: TE 16th June, 1977,

HOTIFICATION
T DROE-TX) ;

N0, 1824{F. 10, £04/127/77-ITCC) ¢ In parsuance of sub-cleuse {(111) of claunse
(42) of seotion 2 of the Income~tax Ack, 1961 (43 of 1961) and in supersesdiecn o -
of motificstion no,B650(F.N0.404/193/74~1TCC) dated 26,06,1974 of the Govern-
rent of Imiia in the Department of Reverue and Insurance the Cemtral Govero—
ment hereby authorises S/chri J.M,Bhattacharjee and S.XKDe, Deing Gazetted
0fficers of the Central Goverrment, to exercise the powers of Tox Recovery
fficers under the said Aot. o

2. This Notification shall come into force with effect fron the dates
S/shri J.M,Bhattacharjee and S.K.De teke over charge os Tax Recovery Officers.

8/
- (H, Verfintararan)
Deputy Secretary to the Govt, of Imdia

The Mapager,
Goverrment of India Press,
New Delhi,

Copy forwarded tos -

i, 411 Cormissioners of Incore~tax,
2, A1l Directors of Inspection, :
3. The Corptroller and Auditor Genersl of India, New Delhi, _
4. The Chief Seoretary to the Govt, of Assan, Geuhebi/Meghalays, shillong/
Negeland, Fohirm/Manipur, Irphal/Tripura, Agertele/Arunschal Pradesh,
_ Itanagar/Mizorem, Aizval,
5, The Zonal Accounjta Officer -, I. T..Deptt., S.!lﬂloﬂgo
6, The Comrdssioner of Ingome~tax, North Eestern Region, Shillong,
7. Bulletin Seotion, - .
8, The Joint Secretary and legel Adviser, Ministry of Law, New Delhi,
9. Guard Fi].e.. .
saf-
(B, Verkstararan)
Deputy Secretery to the Govt, of India

AUTECRISED FOR ISSIE
(Migslits I'riplani) M, CC/1T0C/1761 /423 /BSE/TT,
AEnigtont Director. '
PIECTORLTE OF INIFRCTICH(BSLF).
* STARMA *
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COVEIREIT OF DTI1L
DETARTMENT OF BEVENTE AMD BAMNETHG
SN _
Y DELTI: TOF 164k Jure, 1977,

NOTIFI . TTON
- ( E0ME-TEX) -

N0, 1624 (F.M0,404/127/77-ITCC)A In pursunnce of sub-clause (iii) of clause
(44) of section 2 of the one=tax Act, 1961 (43 ¢f 1961) and in supersessicn o
of notifiestion no,E59(F.N0,404/193/74-1TCC) dated 26,6,1574 of the Govern—
rent of Tndia in the Department of Reverme and Insurance the Cemtral Govern—
rent hereby authorises S/f.h:pi J.M.Bhattacharjee and S,E.De, being Gazetted
Officers of the Central Government, do exercise the powers of Tax Recovery
Officers under the said Let,

2, Thig Hotification shall core into force with effect froo the dates
S/euri J.M.Bhattocharjee and S.K.De teke over charge as Tax Recovery Officers.
8/

o | (B, Verkatercran)
Deputy Secretary to the Govt, of Indie

The Manager, -
Govermmert of India Press,
Mew Delhi, o

Gopy forwarded 10 s N

1, 211 Commissioners of Ineorie-tax, .
2y 411 Directors of Inspection. .
3, ‘The Corptreller and Anditor General of -India, New Delhi,: o
4. The Chief Seoretary to the Govt. of Assar, Geuhati/Meghaleya, Shillong/
. Magalendy Fohire/Menipur; Iephal /Tripura, Agartala/Arunachel Pradesh,
- Itanagar/Mizorar, Aimwal, = S ' :
- e ZOIB]. 'Accomtﬂ Officer ‘., ¢ Ic T.Dep‘f-'fs., Shillcﬁg. : .
The Cormigsioner of Inccme-tex, MNorth- Eegtern Region, Shillong,
Bulletin Seetion, - .
The Joint Secretary and Iegal Adviser, Ministry of Law, New Delhi,
Guard File, T S |

i)

s¢/-
(E. Vexlmataraman)
_ Deputy Secretary-to the -Govt, of India
AUTICRISED FOR ISR R o
! ;/
(‘1
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(Mios@ita riplani) .. ¥,0c/TTe/1761/423/8SP/71,

fapistod® Director
DIRECTOR.TE OF DITEECTION(RSAT).
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